] F. No. 12-105/CESTAT/CPIO-ND/VPP/2017 O

Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-110 066

ID No. 12-105/2017

To,

Sh. Bam Bam Maharaj
B-71, B.G.S. Block,
Tis Hazari Court,
Delhi-110054

Subject: Information under Right to Information Act 2005.

Sir/Madam,

Please refer to your RTI application No. No. DOREV/R/2017/81365/3
dated 08.11.2017, and our ID No. 12-105/2017 the information received
from Dy. Registrar (Admin), CESTAT New Delhi containing Ol is enclosed
herewith for your reference please.

You are, Therefore, requested to please acknowledge the receipt and
deposit Rs. X/- (@ 2/- per page) to this Tribunal by cash or DD in favour
of Accounts Officer, CESTAT, New Delhi.

Note:- RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for
facilitation, CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New
Delhi.

Date: 11.12.2017

CESTAT, New Delhi
Copy to:

Sh. S. Bhowmick,

U.S. to the Govt. of India,

Ad.1C(CESTAT)

Ministry of Finance, Dept. of Revenue,

North Block, New Delhi-110001 TG S T S
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F.No. 33/RTI/Misc./CESTAT-ND/Admn.2016 @

Customs Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi - 66

Dated: 04.12.2017
.D. No.12-105/2017

Sub : Information sought under Right to Information Act, 2005

Sir,

With reference to the RTI application dated NIL forwarded by the
Ministry vide letter R20011/245/2017-Ad.IC dated 14.11.2017 in CPIO LD.
No. 12-105/2017, it is stated that no Adhoc appointment has been made in
CESTAT and regarding direct causal appointments, it is informed that Stenos
are appointed on contract basis for fixed term on consolidated payment
basis.

Yours faithﬁlly
/

I S

(Bineesh Kumar K.S.)
Dy. Registrar(Admn.)

Copy to:

yﬂ.R., C.E.S.T.A.T.,, N. Delhi.



F. No. 105/ CESTAT/CPIO-ND/VPP/2017
® Customs Excise and Service Tax Appellate Tribunal @
® West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 12-105/2017

Subject: Information sought under RTI Act, 2005.

Sir/Madam,
Please refer to RTI application of Shri/Smt. Bam Bam Mahara]
(No. DOREV/R/2017/81365/3 dated 08.11.2017) under RTI Act 2005
(copy enclosed) wherein certain information are sought as mentioned
therein is related to your section.

Therefore, in terms of the provisions of Section 5(4) read with
Section 5(5) of RTI Act 2005 the RTI application CPIO ID No. 12-
105/2017 is forwarded herewith to you as CPIO under section 5(4}, with
request to provide the correct and para wise information/inspection on
or before 06.12.2017 directly to the applicant as permissible under the
RTI Act & DOP & T. O.Ms within the stipulated time, failing which, as
CPIO under section 5(4), you will be responsible for delay/denial and
penalty if any, under section 20 of RTI Act. Further requested to follow
OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and
O.M. No. 1/18/2011-IR dated 16.09.2011.

If the information is not with your section or you, please reply
from where it may be retrieved, without delay within 05 days.

Note:- RTI application’s replies which are related to outer benches
may be gathered form there by filing RTI applications there directly, for
facilitation, CPIOs are nominated at all outer benches separately.

Encl: As above.

Date: 22.11.2017 \/{\,(—Q
CPIO -

CESTAT New Delhi
For Compliance to:

1. DR( Admin.)

Copy to:

1. Sh. Bam Bam Maharaj]
B-71, B.G.S. Block, Tis Hazari Court,
@ Delhi-110054

2. Sh. S. Bhowmick,
U.S. to the Govt. of India,
Ad.1C(CESTAT)

Ministry of Finance, Dept. of Revenue,
North Block, New Delhi-110001
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